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IN THE CENTRAL ; DI\“IINISTRATIVE TRIBU'\IaT. mmmn BENCH AT HYDERABAD
0.A.N0. S%% /93

Date of Orger: 6/7-93
Betweent /7
L

1. Divisional Faillway Menager, (LDG)
Soutn Central Railway, Secunderabagd,

2. Permanent "oy Inc-rcoor (Con)
S5.C.Rly, Secunderabad.

3. dhieﬁ Signal Inspector,
Slgnal & Telecommunication EEpartnent
C.Rly, Secunderabad. :

.o Applicants,
and
1. 7. DmecJ'\
2. Presiding Officer, Labour Court,
Narayanaguda, A.DP,Hyderabad.
.. Respondents.

Fer the Applicantsh Mr.M.l:.Devraj, SC for Rlys,

» For the Resgpondents: .a
CORAMs O v vwLan VeNBELAIRT RAO & VICE CHAIRMAN
AND '

THE HOW'BLE MR.P.T TIhUVENOAEHh :‘NENBEF(ADMH)
The Tribunal made the following Ordex:—

Admit, The operation of the order dated 11--3-92
in C.M.P.No, 224 /%Q\}S'suspended until furtﬁer orders.
g Issue notice to the Lespondents.

"Post the case on 6,9.93.

1. The Divisional Railway Manager (B. G) 8.C.Rly, Secunderabad.

2. The Permanent wWay Inspector (Con) S.C.Rly. Secunderabad.

3. The Chief Signal Inspector, Signal & Telecomnunﬂcatlon
Department, S.C.Rly, Secunderabad. .

4. The Presiding Officer, Labour Court, Narayanaguda, Hyderabad.

3. One copy to Mr.N.R.Devraj, SC for Rlys. CAT.Hyd.

6. One copy to Mr. . ,

7. One spare copy.
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TYPED BY . COMPARED BY
CHECKED EY - APPROVED BY

IN THI CENTRAL #DMINTSTBATIVE TRIBUNA]I
HYDERAZBAD BENCH AT HYDERZABAD

THE HON'BLE ME,SUSTICE V.NEELADRT RAO
VICE CHEIRMAN

YR ;T .CHANDRASEKHAR REDLY
- MEMBER(J) -

ORDER/JURGMENTT

M.4. /R.L..’ C.A. No,
in
. L

O.a.No. 55197

m E K~ ' f--

Admitted and Interim directions
issued ) \ '

Disposed of with directions
Dismissed
Dismissed as withdrawn






